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Shri Anil Kumar, PCS for petitioner. He informed that settlement talks are still
going on and there is some hope of settlement. Hence, some more time is needed.
In support of such contention, he shows a copy of the email sent, in
respect of further discussion on settlement and to make necessary arrangement
of fund.
In view of this, further time is granted for reporting settlement or fnr
hearing in the matter.

The matter be listed on 18" December, 2017.
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